
 239  Papers

 [at  नरसिंह  यादव]

 7  मार्च,  979  के  भारत  के  राजपत्र

 में  अधिसूचना  संख्या  सा०  सां०  नि०

 25  (8)  में  प्रकाशित  हुआ  था  :

 [Placed  in  Library.  See  No.  ‘LT -4162/79)

 (2)  कम्पनी  भ्र धि नियम,  i956  की  धारा

 eign  की  उपधारा  (1)  भ्रन्तर्गत

 निम्नलिखित  पत्तों  (हिन्दी  तथा  प्रयोजन

 संस्करण)  की  एक-एक  प्रति  —_—

 (क)  (एक)  फर्टिलाइजर्स  एण्ड  कैमिकल्स

 ट्रावनकोर  लिमिटेड,  उद्योग  मण्डल

 (केरल)  के  वर्ष  1977-78  के

 कार्यकरण  की  सरकार  द्वारा  समीक्षा  |

 (दो)  फर्टिलाइजर  एण्ड.  केमिकल्स

 ट्रावनकोर  लिमिटेड,  उद्योग  मण्डल

 (केरल)  का  वर्ष  977-78  का

 वार्षिक  प्रतिवेदन,  लेखापरीक्षित
 लेखे  तथा  उन  पर  नियन्त्रक-महा-
 लेखापरीक्षक  की  टिप्पणिया  ।

 [Placed  wn  Library  See  No  ‘LT-4163/79)

 (a)  (एक)  नेशनल  फर्टिलाइजर  लीग,
 नई  दिल्‍ली,  के  वर्ष  1977-78  के

 कार्यकरण  की  सरकार  द्वारा  समीक्षा

 (दो)  नेशनल  फर्टिलाइजर्स  लि०,
 नई  दिल्‍ली  का  वर्ष  1977-78  का
 विधिक  प्रतिवेदन,  लेखापरीक्षित
 लेखें  तथा  उन  पर  नियंत्नक-महालेखा-
 परीक्षक  की  टिप्पणिया  ।

 [Placed  in  Library.  See  No.  LT-4264/79.]

 NoriricaTion§  UNDER  Companzes  Acr,
 2956  AND  RE.  DELIMITATION  OF  PaRLiA-
 MENTARY  AND  ASSEMBLY  CONSTITU:
 encizs  x  Tami,  Napu,

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS

 IN  THE  MINISTRY  OF  LAW

 अररर

 AND  COMPANY  AFFAI
 SHRI  8.0.  PATIL)  :  ]  beg  to  lay  on  the

 )  A
 oy  2

 tific
 pon

 No,  G.S.R.
 versions)

 MARCH  27,  879

 making
 Delimitation  of  Parliamentary  and
 Assembly  Constituencies  Order,  976
 (without  altering  the  extent  of  any  cons-
 tituency  as  given  in  the  Order)  in
 respect  of  the  State  of  Tamil  Nad
 under  sub-section  (3)  of  section
 of  the  Scheduled  Castes  and  Sche-
 duled  Tribes  Orders  (Amendment)
 Act,  1976.  [Placed  in  Lebrary.  See
 No.  L.  7  66/551

 ANNUAL  REPORTS  Of  THE  REGISTRAR  Op
 NEWSPAPERS  FOR  INDIA  ON  PRESS  IN
 INDIA  FOR  7976  AND  i977

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  INFORMATION
 AND  BROADCASTING  (SHRI  JAG-
 BIR

 ——
 I  beg  to  lay  on  the  Table

 a  copy  cach  of  the  following  reports  (Hinds and  English
 aa  ]  Report  (Part  II)  of  the

 Requtrer
 of  Newspapers  India

 on  in  India,  1976.
 (a)  Annual  Re

 port
 (Part  )

 of  the  Re-

 guar
 of  Newspapers  for  India  on

 in  India,  1977
 [Placed  in  Library,  See  No.  LT-4:67/79}

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour):  You  said  you  were
 competent  to

 orders,  but
 to  only  one

 section  of  the  is  this  report for  the  year  79
 and,  we

 are  paming
 through  7  ve  to  mm
 about’  this’ "My  ey

 MR,  SPEAKER  :
 mde  Hid

 to  report the  mesage  from  Rajya  “Sabha

 —  grote
 BOSU:  t


